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1381. SHRI SHRIKISHAN MODI: 
SHRI P. GANGADFB : 

WiJI tbe Minister of FOREIGN TRADE 
be pleased to .tate : 

(a) whcth~r India has maintaine,! a 
favourahle balance of trade wilh countries in 
the ECAFE r"l!ion ; and 

(b) if sn, tm, year from which favourable 
balance of trade hall been maintained? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FORF.IGN TRADE (S~RI 
A. C. GEORGE): (a) Yes, Sir. 

(b) India hu be~n maintaining favourable 
balance of trade with ECAFE Region since 
1968-69. 

Wide powen for T • ..ur C.II .. ml .. l_ 

1382. SHRI SHRIKISHAN MODI: Will 
the Minister of FOREIGN TRADE be pleased 
to state: 

(a) whether Government have decided to 
invest Tariff CollUni •• ion witb wide powers to 
increase its effectiveness; and 

(b) if 50, wh~ther Government are also 
considering proposals whicb will envisage a 
clearly defined mandate for tbe CommissioD ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE): (a) aDd (b). Government 
ha"e not so Car decided to invest the Tariff 
Commission with wid~r powen. 

Rabate OIl Imported CottOD 

1383. SHRI HARI KI'iHORE SINGH: 
Will the MiDister of FOREIGN TRADE be 
pleased to state: 

(a) whether all the cotton mills which buy 
imported cotton Crom the Cotton Corporation 
of I ndia are given somt' rebate; 

(b) if '0, the realIon. therefor; and 

(e) whelher it is proposed to .top such 
rebate? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FOREIGN TRADE (SHRI 
A. C. GEORGE): (a) No, Sir. 

(b) and (c). Do not arise. 
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